
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
WESTERN ZONE BENCH AT PUNE 

ORIGINAL APPLICATION NO. 42 OF 2026 (WZ) 

      IN THE MATTER OF: 

Suo Motu Proceedings regarding persistent failure in timely and proper 
removal of municipal solid waste by Pune Cantonment Board  

 ...APPLICANT 
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1. Chief Executive Officer, Pune Cantonment Board
2. Regional Officer, Maharashtra Pollution Control Board
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ANNEXURE-R-1 Colly
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